1 Obituary Reference

[Shri Muhammad Ismail]

this gentleman who had been servlng her so
very spendidly.

1 request that my condolences and those
of my party may be locluded in the message
that the House will be sending to the
bereaved family.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : Oae by one, ths old
leaders, old veterans and freedom-fighters are
leaving us, The last one to leave was Shri
Pataskar. As a social reformer, as a legis-
lator and as a Member of the Constituent
Asserably he left an excellent record, and as
a Minister he left his impress when he pilo-
ted the Hindu Code Bill. To us coming from
Andhra Pradesh and Tamil Nadu, he was
particularly known for the award he gave in
our boundary dispute. MNow-a-days, awards
are creating or leaving behind them a lot
of discussion and trouble aod con-
troversy, but it so happens that neither in
Madras nor in Aundhra Pradesh was there

any great agitation when his award was given,

That only shows that he was able to feel the
pulse of the people correctly and arrive at
correct solutions,

I wish to associate myself and my group
with the sentiments expressed by the Leader
of the*House and the leaders of the other
parties and groups.

SHRI DATTATRAYA KUNTE
(Kolaba): I wish to associate myself with the
deep sense of sorrow and the sentiments
expressed at the sad demise of.
Shrdi H. V., Pataskar who died whils
working in the Pooaa University office as

Vice chancellor.  His services in this
House andto the country are  well
known, But even before coming to

this House, I had occasions to meet him
gsince 1937 as a Member of the Bombay
Legislature.  B:fore that also, he was a
Member of the Bombay Legislature in 1928,
and he was one of the able parliamentarians
who did believe In the parllamentary
traditions of doing things in the most
democratic manner. When he came to con-
clusions or arrived at settlements etc. he did
so by respondlog to the other man's view-
point and by paying proper respect to them.
While achieving all thiogs that he achieved,
he did so in a very silent and quiect way,
always glving the impression of @ person who
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was not much capable, but the resuits showed
that his capacity to achieve results was
remarkable.

Even after haviog retired from here, he
went as Governor of Madhya Pradesh and
from there he again went back to Mahara-
shira to work in the university field. Even
while he was Vice-Chancellor of Poona
Untversity, he was greatly interested in
effecting a solution to the border dispute
between Maharashtra and Mysore, because
he flt it very sadly that though he was able
to settle the dispute between Andhra Pradesh
and Tamil Nadu, he was not able to help
in coming to a conclusion on this issue,

On behalf of my Party and on my behalf,
I join in the sentiments that have been
expressed,

st gudt I amE  (araadr) ¢
Heqel HEITW, ITAT IR TIEFT I M |
37 & @1g gara fagy 40 aut & awr
TR R 4T | ST K JA Y @ graw
F T gEAY AT TW g R A
Wt g afas s@ § & gaw, ¥ A
A T I@fes Arge & 41 40
ay 9gd &Y s FeTE § g§ o, 9%
99 ga A1) gt ¥ S} 99 ¥ 9r9-91y
FW X W OPH ITF I¥ IR W
T3 @ § AT W EE § IT F AW I
Fgmiofedr & @ @@ @0
war &, & vad mfw gt g

MR, SPEAKER : As a mark of sorrow,

the House will stand in silence for a short
while,

The members then stood in silence
Sfor a short while.

ORAL ANSWERS TO QUESTIONS
‘Short:ge of Honst:'q_ in Urban Areas

. SHRI BENI SHANKER SHARMA ;
SHRI JAGESHWAR YADAV :

Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,



9 Oral Answers

HOUSING AND URBAN DEVELOP-
MENT be pleased to state ;

(a) whether it is a fact that on acco-
unt of shortage of houses in urban areas
exotbitant rents are charged basides salami
or Pugree which are beyond the means of
common man;

(b) if so, whether any survey has been
undertaken to ascertain the pumber and
type of houses that are needed In the coun-
try to provide accommodation to the needy
on suitable and easy terms, and il so, the
result thereof ; and

(c) how Government propose to meet
this shoriage 7

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING; AND WORKS, HOUSING
AND URBAN DEVELOPMENT (SHRI
B. 8. MURTHY) 1 (a) to (c). A statemsnt
giving the information is laid on the Table
of the Sabha,

Statement

There has been no exhaustive housing
survey on a country-wide scale, A general
study of the problem of housing in the
country has, however, been made. The
present iotal shortage of houses in the urban
areas has been estimated to be about 1.2
crores dwelling units, including those which
have to be substantially improved or totally
rebuilt, The consus of 1971 aims to make
a more detailed study of the housing situa-
tion. So long as the present great shortage
exists, the mal-practice of tome housz-owners
charging exorbitant rents from the common
man besides salami or pugree, cannot be
ruled out, despite the existence of rent con-
trol laws,

2., With a view to ameliorating the
housiog conditions of people in the low and
middle income groups (more particularly
the former), the Government of India bhave
introduced the following housing schemes,
which have been in operation in the couatry
from the year noted against each :—

{i) The Integrated Subsidised Hou-
sing Scheme for Industrial Wo-
rkers and Economically Weaker
Sections of the Community
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(ii) The Low Income Group Hou-
sing Scheme . 1954

LELRT TP T

(iii) The Subsidised Housing Scheme
for Plantation Workers...... 1956
The Slum Clearance and Im-
provement Scheme...,........1956

(v) The village Housing Projects
SChEME ......1uesereensenses s, 1957

(iv)

Middle Income Group
1959

The
Housing Scheme ............

(vi)
The Land Acquisition and De-
velopment  Scheme .. ........1959

The Rental Housing Scheme
for State Government Employees

(vii)

(i)
1959

AR Lekseaars e g rre an e ane

and Jhonpri Removal
for Deihi............

Jhugi
Scheme

(ix)
1960

The salient features of those schemes
are available in the Annual Report of the
Ministry for the year 1968-69,

The Government of India have also
now declded to set up a Revolving Fund
for housing and urban development to be
administered by a new Housing and Urban
Development Finance Corporation to be
set up shorily. The main objective of the
Revolving Fund will he to mobilise and
generate resources for eXecuting housing
and land development schemes on a large
and rapid scale. This measure should
help, but there is need for substantlal pri-
vate saving and investment to fill the gap
in housing stock.

SHRI BENI SHANKER SHARMA :
Mr. Speaker, Sir, Before [ put the first
ppl ary of this ion, I
wish you a trouble-free and peaceful House
and I hope both sides of the House will co-
operate with you towards this end,

Now coming to my question of the
Housing Problem, the hon, Minister has
just enumerated 9 schemes in the statement
laid on the table, which have been in opera-
tion since 1952; But does he agree with me
that in spite of these high-sounding schemes,
the problem of housing, especially fn urban
areas, is getting more acute day by day? He
ba sfurther stated that to case the situation,
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Government has decidad to set up a revolv-
ing fund which will be adminlstered by a
new Housing and Urban Development Cor-
poration. What are the details of this scheme

and what Is the target date within which
the number of housss envisaged are going to
be constructed ?

THE MINISTER OF HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH) : The shemes
are being finalised. But the tenative idea
is that first of all we construct only 2-rooms
and 3-rooms, because we have found that
even so far as government erﬁploy(ﬁi are
concerned, 50 per cent is the total satisfac-
tion so far.

AN HON. MEMBER : 47 per cent,

SHRI K. K. SHAH : In the Urban
areas, as has been rightly pointed out by my
hon. friend, the premium for the purpose of
getting one-room ‘is reporied to be—1 have
no proof for this--about Rs, 10,000--12,000.
If T can give 2 rooms for Rs. 10,000 he will
be prepared to purchase it. This is one
aspect.

The second aspect is slum clearance,
There are very valuable areas occupied by
slums, 1f we have a transit camp and re-
move the slum dwellers and if weconstruct
vertically, practically we will be able to
House them in one-third of the area, and
two-thirds will be available for commercial

use also. The same applies to squatters. This,
ni a nutshell, is the mecthod which we
propcse to follow,

SHRI BENI SHANKER SHARMA :
The hon. Minister has just talked about
Constructing vertical buildings in the places
of slums, but I may remind him that a few
days back he himself had stated in Delhi
that if the bungalows of the Ministers and
high officers are converted into multi-storey-
ed flats and the land attached to them is
sold, it will fetch Rs. 50 crores or so. Is
he gping to put that scheme into operation;
if not, why not 7

SHRI K. K. SHAH :
slderation,

It is under con-
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ot AsAC aE : 7 AF AU K
I et @ g Al &
e wF £ g1aew A A sanr § fR ¥
fraft g a3 §, 3w & samr SA W
arR S fEumr M gear &, A F &
& fou ot adf a9 9T & 7 IFF THA
foar s & w7 aedlw ot &
Ut groa § ¥ $F gHIT F oW I
aFN | GIFIT g9 WA ¥ rgAET aY
aF 4% A g & ¥ 7§ ad gEd i
A 70E AT g AefEl F o
@A swaeqr T A a1 Gl g
¥ & @ A sqfal £ @ 7@
grerg &, 9% @A ¥ fou ot 1€ sygear
gt & | & s wEar g eI ga
a% AEaEd ]| WA a9 7 F fag
HIT $& TTEAT FTAT I8 & 7

it Fo ¥o Ty : a1 HY A qaar
@r-FFaaT AT fafes 7w 99 #1 &0
g @it | W F Aw@r gH AT FIW-
foram swatn #30 st 5@ § & guw
T, IEFT IUANT oft AEeag F1 asdl-
TNET F & foa fam smaem

SHRI D.N. TIWARY : The urban
housing scheme fails in the States bscause
the amouat sanctioned for each scheme is
not spent fully, and there are many hurdles
lik ceiling on loan etc. May I know what
steps have been taken to see that the money
allotted to the States is spent fully and does
not lapse 7

SHRI K, K. SHAH : It is true that the
moneys allotted to some States were not
utilised, but then we are now pressing upon
the State Governments to see that the money
allotted is fully utilised for the purpose for
which it is given.

SHRI D.N. PATODIA : Coming to part
(b) of the Question, since independence,
year after year the shortage of Lousing has
been increasing to such an extent that today
75 per cent of Indla's population does not
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have adequate housing. May I, therefore,
know from the hon. Minister : what was
the extent of shortage, according to what-
ever estimates or studies that have been
conducted, at the beginning of the First P.an,
to what extent it has be:n increasing year
after year, what was the extent at the end
of the Third Plan, and what efforts are go-
ing to be made by the Government to see
that this shortage is eliminated 7 If not,
would they explain, by what year, by the
develop process adopted by the Govern-
ment up till now, 9 per cent of the popula-
tion of India will be left with no housing
facility 7

MR. SPEAKER : 1 doubt if I shall
alluw this question going into the various
Plans for the whole of India.

SHRI D. N. PATODIA 1 You might
kindly read part (b) of the question, It
relates to the whole of the country.

MR. SPEAKER : But not the whole of
the plans, Of course, he may glve the
relevant reply.

SHRI D. N, PATODIA : It is relevant,
MR. SPEAKER : 1 am here to judge
the relevance, not your self,

SHRI K. K, SHAH : The total shortage
so far as the urban areas is concerned will
be more than crore of tenements, and so far
as the rural areas is concerned, it will be
more than seven crore tepements, The
houses that were sanctiond upto the end of
1969 according to the progress report rezel-
ved were 4 97,968 and the number construct-
ed comes to 3,83,271. Therefore, It is not my
case that we have made any appreciable
progress in meeting the house shortage, We
shall benefit from the expzricnee that we got
in Delhi, namely, of having a revolving
fund. We have provided a revolving fund
of Rs. 5 crores in Delbi...(Interruptions)

SHRI D. N. PATODIA : He Is not
replying to the point, My question was :
what what was the extent of shortage at the
beginning of the First Plan and how it has
developed over the years. He does not
reply to that. Let him say he does not know
it.

MR. SPEAKER : You can give separate
potice. You are asking & question about
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the First Plan, How does it arise from

this question 7

ot A GAE : qeqe wEed, wAT
w3 3 #g@ fam fs 9 # o +0%
20 1@ wHAT T FW AT ATTEARAT §
AT IgmET & ;i@ 7O § F smar awmar
FY qraggFAr § 1 W 9w I @ §,
fanfean sz mnfe %, 37 SoEi & &%
T i o & At anf F o fgrgew
@it #1 @ F fou awm feed A A1
g g 81 safeq & Q@ wAremw
& GO § AT g 5 sy 10-15
Tat & W3 g1 frgar 1 @A # fag
#sm A ga% A & g A F feg
da § ? uF at ag & wgd wdw A
1 AT ZT AR § AT I 7 FA
fasit s daifos, oA EXAR &K
gzATEEE $T @Y §(smagm) T
fgmqiw@g 1@ at 3 f5 agd
T ¥ W 9% St §ET qWAT g AR
Q&7 & foq 930 a7 &1 "ded Ak
¥ 9 FT a7 FL |

gat gz f& 9% a¥ gt oF fargeamt
i ¥ fag av@ 7 fae 9 a9 aw
frdY 1 1 qi7 9t AW B §  s4mRT
g A41 fadiT—ag fraw g & qaw
T% AHAL G AFT FAG G ACH TH ]
aeTar 917, W @ AT IR JAR
a?---{m}---

SHRI K. K. SHAH : It is a suggestion
for consideration.
_ M A SRS WA WO

st m daw R T A gEE
afi g, fargw &1 (wAwm)
_o st A s@w . 49§59 Ag
‘-al -.-(m}-co
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SHRI BAL RAJ MADHOK : If the
Minister is not answering that question let
us pass on the next question,

SHRI K. K. SHAH : I have answered
the questions, It is a sugeestion for consl-
deration.

< e wADA ;A A A
FAT J1AT T | AT A gAIRAE A
| § 0 #F D gwew cEd ww
feqr & 4@ afi ¥ FATE Tl
9T @MW HIT AFIA &1 9Ig 9T UF,
¥ 27 &) w5l #7 3@ I AT AP
o (egmara) - amoEr Afw Far @, &g
gy ? fanfean ws 1€ Aifq A& 21
***(sqarA) -+ 500 AT T F AT
g feet FY g N, @ AW 5@
"‘tf‘q-q 1 -oo(m)...

MR. SPEAKER : Mr. Fernandes 1

What are you doing 7 Why are you disturb-
ing the House 7 Please sit down.

& wSk sl ;g waa Ay f 5@
g3 # T8 I W A fE&T sl Wl
31T 1 5@ IW § WET FY aga faww
gueT & AT & F A § samEr A
FEITH 9T T § ST g 9T g4 qA
% foq qar 9% aam A T9 I3F )

oH €9 a1 9T agT ear .. (SreE)...

Aagi W ANIIRT F TqS FEH £
-~ (saaT) -

MR. SPEAKER : Will you please sit

down 7 Please sit down. Shri 8. R, Damani.

SHRI S. R. DAMANI : May I know
from the hon. Minister ([nterruption).

SHRI RAM SEWAK YADAY rose—
(Interruption).

MR, SPEAKER : Are you disturbing
the whole House ? Now, Shri DAMANI,

SHRI S.R. Damani : In order to redu-
ce overcrowding in big cilies

FEBRUARY 23, 1970 (SAKA)

Oral Answers 16

Mr. SPEAKER : I had called the
hon. Member much earlier. He was not
able to put his question in spite of my repe-
titions.

SHRI S. R. DAMANI : 1 did stand up
and started putting my question but neither
the hon. Members nor the Minister could
hear anything,

MR. SPEAKER : Will you come out
with your question now ?

SHRIS. R. DAMANI : Yes, Sir. 1
want to know how far the policy adopted
by the Government to reduce the congestion
in the big cities is prog g or succeedi
and why the big industries in the big clties
have not been shifting to the small cities
and why this shift has not been taking place
according to the Plan.

SHRI K. K. SHAH : I am extremely
happy that after this idea has been accepted
and is being woirked out, I get so much
support from the House. 1 am very happy
and glad about it. (Interruption)

MR. SPEAKER : Next question.

SHRI K. K, SHAH: Itis only the
revolving fund which has created the expec-
tations, and I am glad that I am getiing
the support from the House. The second
question is a very relevant one, It is true
that the plamming in future should be such
that the shifting from the rural to the urban
areas is minimised. That is the only way
of preventing shortage in the urban areas.

Appointment of Third Pay C ommissinn’/
+
*2, SHRI N. R, LASKAR :
SHRI NARAYANAN :
SHRI P. RAMAMURTI :
SHRI S. M, BANERIJEE :
SHRI DHANDAPANI :

Will the Minister of FINANCE be pleas-
ed to state :

(a) whether it is a fact that the Union
Government had asked various Central
Government Employees Organisations to
send proposals for ioclusion in the terms
of reference of the Third Pay Commission;

(b) if so, how many Organisations
have submitted such proposals;





